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We can take it up in tue Home 
Ministry’s Demands lor Giants

Reservation of controlled Cloth for 
N.T.C. Mills

*520. SHRI S R DAMANI Will 
■the Minister of INDUSTRY be pleased 
to 8tate:

(a) whether it is a f<̂ t that Gov­
ernment have reserved ccrtdin quali­
ties of controlled cloth for N T C 
Mills exclusively

(b) if so, the details thereof and

(c) what is the basi0 foi fi\mg 
prices of the controlled cloth?

THE MINISTER OF INDUSTRY 
(SHRI GEORGE FERNANDES) (a) 
and (b) Yes, Su A quntum of 50 
million square meteis of controlled 
cloth per quaxtej has been ie<»erved 
to be manufactured by the mills 
-under the National Textile Corpora­
tion out of the total quantity of 100 
million square meters of controlled 
cloth. Out of the remaning 50 mil­
lion square meters to bo minufartu*-- 
ed by the pnvate toector m»Us on 
tender basis, the shortfall jf any n  
tender procuiement is also to be leal- 
lotted to the NTC MiHs

(c) Prices for controlled cloth aie 
based on certain formula presenhed 
for costs of production (known as 
multiplier rates) for each vanety/ 
construction as per the control oider 
of the Government Consumer pmes 
have not, however, been tnanged for 
some time even though the actudl < ost 
of production xk higher than the con­
sumer price.

SHRI s* R  DAMANI M<*y I  know 
from the hon Minister the quantity 
that has been purchased in the last 
three quarters i e. July to September, 
October to December, 78 and January 
to March, 1979 and how much of it 
has been purchased from NTc mill#, 
how much from private sector aftd 
how much from the handloom sec­
tor?

SHRI GEORGE FEENAJfDES: 
This question relates to production of 
controlled cloth by NTC mills and 
other sectors. It does not relate to 
purchase of cloth. The cloth if mar­
keted through various agencies par­
ticularly the cooperative sector and 
all the quantity that is produced is 
marketed We have, in fact, no sur­
plus of controlled colth with us.

SHRI S R DAMANI The hon. 
Minister has said that onority will be 
given to produce controlled cloth 
through handloom -ector What Ion* 
term steps have been taken by the 
hon Minister so that handloom sec­
tor can produce moie quantities of 
controlled cloth’

SIIRI GEORGE FERNANDES- We 
are producing 100 million square 
meters of controlled cloth. This quan­
tity  is pioduced in the organised sec­
tor Half of this quantity hag been 
reset ved to be produced by the NTC 
mills and other half i„ tenrkied. Whet 
we fotftid is that the private sector is 
not particularly keen on producing 
controlled cloth because they belive 
that rates are not adequate for them 
In the circumstances, the NTC has 
been producing a part of that control­
led cloth which alsi ** tendered. 
During tendering it i« found that 
the rates quoted b y  the pri­
vate sector mills are more than 
the rates at which the NTc i* 
prepared to do that work. Therefore, 
under the new scheme since the NTC 
took over thig responsibility, from 
October to December, 1978, out of the 
total quantity of 100 million square 
meters of controlled cloth, the NTC 
took the responsibility of producing 
83.10 million square meters v hile the 
private sector produced 10.81 million 
square meters. Therefore, the pro­
duction of controlled cloth is current- 
ly done bv the organised sector.

As far as handloom sector i* con­
cerned, they are producing $m«ta 
cloth* We are gfriog them 
subsidy tp produce thi* jeMSh.
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Our proposal j* *0 increase the pro­
duction of this cloth in the hand* 
loom sector and gradualy phase it 
out from the organised sector.
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sTTcr̂ fê r r̂hfTJT % ^
T\ TT f iflF«T r^T & 55mr ,̂* %-
m v  vr5 *fr *m wm
^  r̂rR-iTi ^ 7 ^  ?rp- ôfr
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MR. SPE1AKER: This question does 

toot arise.
Satellite Fort at Nhava Sheva 

t
♦522. SHRI R. K. MHALGI:

SHRI ANNASAHEB 
GOTKHINDE:

Will the Minister of PLANNING be 
pleased to refer to the reply given to 
Starred Question No. 243 on the &th 
December, 1978 and state:

(a) how far has the working group 
made progress in its study of estab­
lishment of a satellite port at Nhava 
Shcva in Maharashtra;

(b) whether it is a fact that the 
working group held only one meeting 
on 1st August, 1978 so far;

<c) how long the **oiking group 
will take time to complete its task;

fd) whether any interim rrport has 
bwn received from the working group, 
and if so, the details thereof;

(e) whether Government or the 
Planning Commission have prescribed 
any time limit for submission of




